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Skri A n t e  Mefcta: It is not only 
in this House but in the legislatures 
o f  the 17 States and the legislatures 
o f  10 Union territories, there is the 
same kind of interest as there is in 
Parliament. Secondly, I do not 
accept that in the last 15 years we 
have not Implemented our plan pro* 
-posals. Thirdly, as to what steps are 
being taken, they are already in the 
draft outline. If any further propo
sals are made, they will be announc
ed.

Shri 8 . ML Banerjee roge—
Mr. Speaker: We cannot discuss

-the whole o f Planning in the Question 
Hour. But if  Mr. Banerjee is still in
sisting. what can I do?

Shri S. M. Benerjee: I am prepar
e d  to go without the chance o f putting 
1 question, if the whole o f the Ques
tion Hour can be saved by eliminating

Mr. Speaker: i f  you want to put a 
question, please put it. I will allow 
you .

Shri Manibhai J. Patel: A  point o f 
-order.

Mr. Speaker: Let us hear his point 
« f  order first.
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Mr. Speaker: The vyaoostha is
you must sit down.

Shri S. M. Banerjee: In reply to 
a question, the Minister said that the 
rise in DA is one o f the causes why 
plan expenditure is being increased. 
I want to know whether he 1s aware 
that even today the Central Govern
ment employees are entitled to 
another slab o f increase in DA on 
the basis o f the second pay com* 
mission’s report because there has 
been a 10 point average rise? Is It 
a fact that the Planning Minister Is 
standing in the way of the Finance 
Minister giving that increase?

Shri Asoka Mehta: it is entirely
up to the State Governments con
cerned to decide whether they want 
to increase their non-developmental 
expenditure and decrease develop
mental expenditure.

Shri S. M. Banerjee: I was asking
about Central Government emplo
yees.

Shri Asoka Mehta: There is no
question of my being able to stand 
in the way o f any Government want
ing to do what it wants to do. I can 
give my advice.

Mr. Speaker: Next question.

Shri S. M. Banerjee: I was asking 
about the Central Government 
employees. Sir.

I have passed on to 
the next question.

•«*. Shri V  bread ra t a w  Mm*: 
Shn  K. — ssfcaati 
Or. S a m  Magfct



645 O n i Antw tra JYAlSTHA 4, 1889 (SAKA) Oral Answers 646

S M  ▼. W im lw lii I n ;
Shri M m *  Fatal:

W ill the Minister of H m m  be 
pleased to state:

(a) whether his attention haa b m  
drawn to th* report o f tha special 
study bjr the Economic and Scientific 
Research Foundation alleging a lots 
« f  Ra. 8M  crores every year as a 
result o f the investment in the low. 
yielding Public Sector undertakings; 
and

(b) if ao, the action Government 
propose to take In the matter?

The Minister mt Stale la  the Minis
try o f Finance, (Shri K. C. Pant);
(a) Yes, Sir. The Economic and 
Scientific Research Foundation in 
their Report have suggested that for 
the ten-year period covering the 
Second and Third Plana the aggre
gate notional loss in industrial out
put has been of the order o f Rs. S88 
crores. This conclusion is based on 
a comparison o f the ratio o f output 
to the capital employed in 32 Public 
Sector Undertakings, on the one hand, 
and 432 Private Sector Undertakings, 
on the other.

(b ) Government do not accept the 
conclusion reached in the Report of 
the Foundation which, in the opinion 
o f  Government compares unlike fac
tors without any attempt to give 
weightage for dissimilarity of the 
undertaking* compared.

Shri ..........Hi st m an Shah: The
minister - has accepted the fact that 
In 10 years there has been so much 
o f  notional loss. Even then he says 
that government does not propose to 
take any action. May I know why 
government does not think any action 
is called for In this respect?

Shri K. C. Pant: Government has 
not accepted the notional loss. That
i i  what X read out.

S M  VtraaCrmfcunar Shah: May
I know whether any additional invest- 
iN at te poblie aaetdr win he with- 
* m . Of this fact that the

already existing investment is not 
yielding the desired results?

Sfert K. G. t a t :  When we have 
not accepted the conclusion, it is 
hardly likely to affect our policy.

Shri Rang*: In view of tbe fact
that tbe Public Undertakings Com
mittee, o f  which my hon. friend and 
myself have been members during 
the past 3 or 4 years, has made seve
ral recommendations to improve the 
economy of the public undertakings 
and cut down their wasteful expen
diture various spheres, have Gov
ernment thought of placing periodi
cal reports before this House, at 
least once in six months, as to what 
action they have taken on the recom
mendations made by the Public 
Undertakings Committee?

Shri K . C. Pant: I cannot say off 
hand whether Government has taken 
a decision. I shall certainly enquire 
into it. But broadly speaking, the 
reports of ail the undertakings and 
the report of the Bureau of Public 
Undertakings are placed before Par
liament and often discussed.

Shri Kanga: What about tbe action 
taken by Government?

Shri K. C. Pant: We will look into
it.

Shri Kanga: Where is the question 
of looking into It?

Mr. Speaker: it means he has no
answer evidently just now.

Shrimati 8harda Makerjee: The
minister has stated that the loss men
tioned by the foundation ia notional. 
It is generally accepted it, however, 
that the public sector gives a return 
o f 1£ per cent. In the past there 
has been inflated financial Investment 
in public sector undertakings because 
of the terms and conditions from 
foreign countries to  which we have 
had to submit. In view o f this, may 
I know from the Government whe
ther they have got any maximum 
limit to which concessions may ba 
granted tor future investment? Hava 
you worfesd out any majrfnwwn UmH
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tor concessions which may be granted 
for future investment by foreign 
countries in public sector under
takings?

Shri Casanadt: Maximum is infi
nitive.

Shri K. C. Pant: I do not know
how this question arises out o f this. 
There are no concessions given to 
any foreign collaborators who, have 
invested in puolic sector undertakings 
interruption.

Mr. Speaker: The hon. Minister
says that the supplementary put 
has absolutely no connection with the 
main question.

Shrimati Sbarda Mukerjee: Sir, 1
may rc-pharase niy question.

Shri Shri Chand O w l: The hon.
Minister docs not seem to have 
understood the ques ion. It very 
much arises out of this.

Mr. Speaker: That is why I am
asking the hon. Member to repeat 
her question.

Shrimati Sharda Makerjee: Sir. 
■with regard to technical know-how, 
the foreign technicians we have to 
employ here, the supply of machi
nery, cos' of machinery, marketing 
and all that, one must be able to 
know what the Government’s policy 
is. Arc there poing to be ad hoe 
concessions granted as and when the 
situation arises? At this rate the 
public sector will never give a satis
factory return.

The Deputy Prime Minister and 
»Hn>«toT of Finance (Shri Monu-Ji
D tM i): Sir, there is no question of
giving any concessions to any foreign 
concern in the matter of their colla
boration with Government so far as 
public sector projects are concerned. 
Thera have been some turnkey jobs 
given. Sometimes what is produced 
here is not used but that is obtained 
from them. That might have per
haps increased the cost. This is 
possible. But we are now not doing 
that kind o f thing. W e are now teeing

to it that whatever is produced hat* 
will be used. Therefore, than is no 
question of giving any further conces
sions. One thing is true, that on 
account of these projects being mostly 
capital intensive you cannot expect 
profits immediately from these pro
jects. We are now taking active steps 
to see that these projects are made 
productive and profitable to the best 
extent possible. These steps are being 
considered and will soon be taken.

Shri Baburao Patel: Why do all
public sector undertakings continue 
showing a loss from year to year 
when the Government expect private 
sector undertakings to make all the 
money and pay all the taxes?

Shri Morarji Dasai: May I say
that all public sector projec s hav* 
roi lost money. . . .

Shri C. C. Desat: 99 per cent.

Shri Morarji Deaal: Not 9# per
ccnt. There are several projects which 
have shown proflu. When a know- 
jedgeabie person like Shri C. C. Desai 
says this. 1 am astounded that he 
docs not oven care to go toto flguraa 
and facts. It is not 99 per cent that 
are at a loss (Interruption). Will 
the hon. Members want to hear me 
or will they want merely to shout?
I do not know. I do not think this 
is right. I can give a reply. But it Is 
•iot possible for me to speak if they 
shout. If they do not want to hear 
me I will sit down.

My hon. friend says that 99 per 
cent have lost. Out of 40 public 
sector projects 31 have made proflu. 
I* this 99 per rent? I am talking 
about running concerns and not thoae 
which are coming up. Therefore, ha 
does not know. I wish he had »ak*d 
for information first; then ha would 
not have landed himself into making  
a statement which would not Ix t t  
him.

Mr. Speaker: IM  v» go to ib* 
question.
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M il  S. S. b U u r i :  S in  « o w  more 
M gflnM B iiriw  may be allowed on 
this.

Mr. Speaker: Your leader have 
already put supplementary. This 

ia the eecond question that we have 
flwUtwid in 40 minute*. Some hon. 
Members are taking objection to this. 
You cannot diacuas the whole plan
ning during the Question Hour. I 

d o  not mind spending a full day 
on one question. But I would like 
you to consider, if we ere able to 
cover only two questions in one hour, 
how will it be possible to carry on 
the business of the House? Shri 
Manibhai Patel objected from that 
corner. We have done two questions 
only today so far. Is it fair to the 
House? Only a few of you shouting 
is not proper.

Shri Bal BaJ Madhok: But there
should be some proportion. We spent 
half an hour over the first question 
and only five minutes on the second.

Mr. Speaker: Question No. 62. 

<2ol4  and Watchea Seised ia Beasbay

*«]. Shri N. K. S a n g h l :
Shri ftamacfeaadra Veerappa:

■kit M. l u v n :
Shri B a k u  C kasi Kachwal:

t t « k  Ayarwal: 
8 m  ieafclsSkri lagaw atk

Will the Minister of 
pleased to state:

(a) whether It I* a fact that R*- 40 
lakhs worth of watches and gold h«ve 
been seised in Bombay by the Cen
tral Bureau o f Investigation in the 
first weak o f  April, 1987;

<h) if so, the details thereof: and 
<«) ike action taken In-the matter?

t te  MtaMar of State la the a*inle- 
trr of Muaaee (Skri K. O. M at): (a) 
and 0>)- On AprtU 1987_offlc«rs 
« f  the Antt-Cenrupteo and Prohibi

tion Intelligence' Bureau o f the 
Bombay City Police intercepted a 
mechanised vessel in the sea off 
Bombay and recovered 10,000 tolas o f  
gold valued at Its. 15,74,000 at the 
international rate, 5,100 pieces of 
watches worth about Ha. 7,14,000, 4 
fishing nets worth about Rs. 81,000 and 
other goods worth about Rs. 4,940. The 
mechanised vessel worth about 
Rs. 20,000 was also seized.

(c) The seized goods and the vessel 
were handed over to the officers of 
the Bombay Centra] Excise Collecto- 
rate for action under the customs law. 
The case is under investigation.

Skri N. K. Saaghl: A large num
ber of cases have been reported in the 
last few months. May I know from 
the Minister whether this shows that 
smuggling of imported goods has in
creased in the country or the depart
ment has become more vigilant Iff 
tracking down smugglers?

Skri K. C. Pant: The department
has certainly become more vigilant 
and it has taken executive, legislative 
as well as economic measures. If my 
hon. friend is interested. 1 can give 
him all the details.

Skri H. K. Saaghl: With the in
crease in smuggling in the country, is 
it all right for the Government to 
allow the sale of these goods on the 
footpaths In towns like Bofn&ay and 
Calcutta?

be Shri K. C. Past: Not knowingly.

Skri Jagaaaath Sao Joahi: I would 
life-, to know from the hon. Minister 
as to what is the final disposal of thse 
seized goods, because just now he 
said that they are given over to the 
Customs authorities? Are they per
manently deposited into the Reserve 
Tf^nir, or are they auctioned, or do 
they go and smuggle it again into 
some other market?

Skri K. C. Past: As far as I know,
they are sold in certain shops ant 
they are marked as such.




